No.__ 949 /Confdl. /2009

HIGH COURT OF CHHATTISGARH : BILASPUR

11-3-1/2009

ORDER

Bilaspur, dated the _ 4 November, 2002

The following Civil Judge Class-II as mentioned in Column no. (2) of the

table below are, hereby, transferred from the place mentioned in Column No. (3} to the

place mentioned in Column No. (4) in the capacity as mentioned in Column No. (8) from

the date they assume charge of their office, viz.: -

- Civil Judge Class-

to the Court of I

TABLE
' Sr.  Name of Civil From = To | Revenue ~ Postedas
iﬂn. Judge Class-II | ! ! District | |
L (1) (2) | (3) bl (8} wieaseng 48) i -
' 01.| Ku. Garima Arya, Simga ' Raipur | Raipur II Additional Judge
|

II

. Civil Judge Class II

. Korba

02.| Shri Nratyanjay | Narayanpur | Kartala ' Civil Judge Class-1I,
Singh Patel, Civil | i | vice Shri Satyendra |
- Judae Class-IL | | i | Kumar Mishra |
03.| Smt. Mamta | Mahasamund | Durg ' Durg 'VIII  Civil Judge
- Shukla, I Civil ! i | Class-1I, vice Ku.
| Judge Class-II , ,. Dwarika Tidke
04.' Shri Siddharth | Sanjari-Balod ' Simga - Raipur | Civil Judge Class-1I,
!  Agarwal, I Civil | ' | |vice Ku. Garima |
! ' Judge Class-II i - i | Arya ,
' 05.! Shri Pramod Singh | Jagdaipur ' Navagarh | Janjgir- | Civil Judge Class-IT
| Paraste, IT Civil | vice Shri Yashpal

, Judge Class-II

' Champa

. Singh Tandon.

Endt. No. __ 95D _ /[Confdl. /2009

I1-3-1/200¢%

BY CRDER OF THE HON'BLE HIGH COURT

K‘“q,\ \ 0
(G. MINHAUDDIN)

I/C REGISTRAR GENERAL

Copv forwarded to: -

Bilaspur, dated the __ 9 November, 2009

1. Private Secretary to Hon'ble the Chief Justice, High Court of Chhattisgarh,
Bilaspur for information of his Lordship.

2. Private Secretary to Hon'ble Shri Justice Dhirendra Mishra, High

Chhattisgarh, Bilaspur for information of his Lordship.

3. Private Secretary to Honble Shri Justice Sunil Kumar Sinha, High

Chhattisgarh, Bilaspur for information of his Lordship.

4. Private Secretarv to Hon'bie Shri Justice Satish K. Agnihotri, High

(hhatticnarh Rilacnir far infarmatinn af hie | ardehin

Court of
Court of

Court of






